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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJAR y) : (a) and (b) Reserve
Bank of India (RBI) has reported that on
the basis of list of identified centres receiv-
ed from the State Government,' the centre
Chikhli in Raisen District has been allotted
by RBI to Hoshangabad Gramin Bank for
opening its branch during the period of
the current Brunch Licensing Policy for
1985-90,

(c) Central Bank of India, the sponsor
bank of Hoshangabad Gramin Bank, has
reported that in regard to important para-
meters like branch expansion, deposit mobi-
lisation, advances and achievements under
Annual Action Plan, the performance of the
Gramin Bank may be considered to be
generally satisfactory.

(d) and (e) The details of Hoshangabad
Gramin Bank's credit plan targets and
achievement during the last three years as
reported by the National Bank for Agri-
culture and Rural Development are given
below:-

(Rs. in Iakhs)

Year Target Achieve- Percentage
ment Achieve-

ment
---- --_._.-

1984 219.63 227.81 104
1985 226.37 245.90 108

1986 295.01 263.35 89

(f) The Credit: Deposit ratio of
Hoshangabad Gramin Bank was 96~~ at
the end of December, 1986:

Processing of Cases of Sick Indus-
trial Units by B.I.F.R.

5340. SHRI Y.S. MAHAJAN: Will
the Minister of FINANCE be pleased to
state:

(a) whether the Board for Industrial
and Financial Reconstruction has been ex-
periencing some difficulty in speedy proces-
sing of cases of sickness in industries for
deciding rehabilitation measures· because
of 'unequal response' from many States
Government ; and

(b) if so, the concrete steps taken or
proposed to be taken by Government to
overcome this difficulty so that the Board
for Industrial and Financial Reconstruction
continues its work smoothly?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY): (a) and (b) The
Board for Industrial and Financial Re-
construction (BIFR) set up under the Sick
Industrial Companies (Special Provisions)
Act, 1985 became operational with effect
from 15th May, 1987. BIFR has reported
that 288 cases of sick industrial companies
located in different States/Union Territories
have been registered with it under the
above Act and the Regulations framed by
BIFR and are at different stages of pro-
ceedings under the Act. State Governments
have been suggested certain areas wherein
they could evolve their views on reliefs
and concessions for the revival, rehabili-
talion, reconstruction, etc. of sick industrial
companies under the scheme taken up by
the BIFR in accordance with the provisions
of the Act.

Setting up of Inter-Ministerial Com-
mittee for Leather Industry

5341. SHRIMATI BASAVARAJES-
WARI : Will the Minister of COMMERCE
be pleased to state :

(a) whether his Ministry has set up an
interim-ministerial empowered committee
to provide a single-window clearance to the
leather industry to meet the requirements
of raw materials;

(b) if so, the other steps taken in this
regard; and

(c) to what extent these steps have
helped the exports of leather industry
goods?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI P.R.
DAS MUNSI) : (a) No, Sir,

(b) and (c) Do not arise.

Loans and Subsidy to Educated
Unemployed Youth

5342. SHRI SOMNATH RATH : Will
the Minister of FINANCE be pleased to
state :

(a) the details of the scheme and pro-
gramme to provide loans and subsidy for
unemployed educated youth;
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(b) the number of cases of beneficiaries 
earmarked in different States and Union 
Territories for the last three years and 
whether the target has been achieved ; 

(e) the amount disbursed (State and 
Union Territory-wise). 

(d) whether it bas come to the notice 
of Government that in Orissa though 
beneficiaries were selected at the block 
l~vel as well as district level in the pre-
sence of bank representatives yet they were 
not financed by the banks; and 

(e) jf so, the action Government pro-
pose to take in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRJ JANA-
RDHANA POOJARY) : (a) The Hon'bJe 
Member is presumably refernng to the 
Self·Employmcnt Scheme for Educated Un-
employed Youth (SEEUY) introduced from 
the year 1983-84. It covers all educated 
unemployed YOllth with the age group of 
18-25 years and who are matriculates and 
above, I.T.I. passed persons are also eJigi· 

bJe. The scheme covers the entire country' 
exceptiD, towns having a population of J 0 
lakhs and above. Banks are to provide a 
composite loan not exceeding Rs. 35,000/. 
for industriaJ, Rs. 25,Ooo/~ for serviee and 
Rs. 15.000/. for business ventures. No 
colJateraI security or third party guarantee 
is necessary. There is a capital subsidy 
at the rate of 25 per cent of the project 
cost. The rate of interest is 10 per cent 
in the baekward areas and 12 per cent in 
other areas. For eligibility, the family 
income of the applicant should be Jess than 
Rs. 10,000/. per year. A minimum of 30 
per cent of the sanetions are to be reserved 
for Scheduled Caste/ScheduJed Tribes bene-
ficiaries with effect from 1986-87. 

(b) and (c) A statement showing State .. 
wise number of persons and the amount 
sanctioned to them under SEEUY durina 
the last three years is given below. 

(d) and (e) Reserve Bank of India 
(RBI) has reported that no such irre8uJarHy 
has been brought to their notice. 
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